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Notification
The 26th August, 2016

No. 26-HLA of 2016/89.— The Haryana Legislative Assembly (Facilities to Members)
Amendment Bill, 2016, is hereby published for general information under proviso to Rule 128 of
the Rules of Procedure and Conduct of Business in the Haryana Legislative Assembly :-

Bill No. 26- HLA of 2016

THE HARYANA LEGISLATIVE ASSEMBLY (FACILITIES TO MEMBERS)
(AMENDMENT) BILL, 2016

A
BILL
further to amend the Haryana Legislative Assembly (Facilities to Members) Act, 1979.

BE it enacted by the Legislature of the State of Haryana in the Sixty-seventh Year of the
Republic of India as follows:-

1. This Act may be called the Haryana Legislative Assembly (Facilities to Members) Short title.
Amendment Act, 2016.

2. In clause (a) of section 3 of the Haryana Legislative Assembly (Facilities to Members)  Amendment of
Act, 1979,- section 3 of
’ ’ Haryana Act 9 of
(a) in sub-clause (i), for the word “or”, the word “and” shall be substituted; and 1979.

(b)  for sub-clause (ii) the following sub-clause shall be substituted, namely:-

“(i1) upto a maximum of ten lakh rupees for effecting major repairs, additions or
alterations to his house:

Provided that outstanding principal amount towards House Building
Advance is not more than fifty lakh rupees.”.

Price : Rs. 5-00 (5313)



5314 HARYANA GOVT. GAZ. (EXTRA.), AUG. 26, 2016 (BHDR. 4, 1938 SAKA)

STATEMENT OF OBJECTS AND REASONS

At present MLAs are being granted an advance of ¥1.75 Lakh for the major repairs, additions and alterations
of their house under the provisions of the Haryana Legislative Assembly (Facilities to Members) Act, 1979.

Keeping in view the rise in the cost of living, the Government has decided to increase the amount of advance
from X1.75 lakh to upto a maximum of ¥10.00 Lakh (Rupees ten lakh) for effecting major repairs, additions or
alterations to the house provided that outstanding principal amount towards House Building Advance is not more than

%50.00 lakh (Rupees fifty lakh).

RAM BILAS SHARMA,
Parliamentary Affairs Minister, Haryana.

The Governor has, in pursuance of Clauses (1) and (3) of Article 207 of the Constitution of India,
recommended to the Haryana Legislative Assembly the introduction and consideration of the Bill.

Chandigarh: R.K. NANDAL,
The 26th August,2016. Secretary.
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FINANCIAL MEMORANDUM

The expenditure involved in the increase of the amount of major repairs, additions or alterations of house can
not be ascertained at this stage as this will depend upon the number of Members who will obtain advance.
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